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THE  UNIVERSITY     GRANTS     COM-
MISSION  (AMENDMENT)  BILL.   1982. 

THE      VICE-CHAIRMAN (SHRI 
LADLI  MOHAN NIGAM):     Now     we 
shall   take  up   introduction  of Bills. 

SHRI SYED SHAHABUDDIN (Bihar): 
Sir, I beg to move for leave to introduce a Bill 
further to amend the University Grants 
Commission Act,   1956. 

The question was put and (he mation was 
adopted. 

SHRI SYED SHAHABUDDIN: Sir, I 
introduce the Bill. 

THE MARRIAGE     WITH     FOREIGN 
NATIONALS     (REGULATION   

ANDREGISTRATION) BILL, 1982. 

SHRI SYED SHAHABUDDIN (Bihar): 
Sir, I beg to move for leave to introduce a Bill 
to regulate and register the marriages of 
Indian citizen with foreign nationals, 

THE question was put and the motion was  
adopted. 

SHRI SYED SHAHABUDDIN: Sir, I 
introduce   the  Bill. 

THE PREVENTION OF CORRUP-TION 
(AMENDMENT) BILL,  1982. 

SHRI SYED SHAHABUDDIN (Bihar): 
Sir> I beg to move for leave to introduce a 
Bill further to amend the Prevention of 
Corruption Act, 1947, with a view to applying 
the provisions of the Act to politicians and 
making the penalties thereunder regarous. 

The qutstion was put and the motion was 
adopted. 

SHRI SYED SHAHABUDDIN: Sir, I 
introduce  the  Bill. 

THE CONSTITUTION (AMENDMENT) 
BILL,  1977 

(to amend article 120, 210, insertion ef 
new art Su Ie 342-A and amendment of ar 
ticles 343, 344, 346, 348 and 368)— 
Contd. 

SHRI SYED SHAHABUDDIN (Bihar): 
Mr. Vice-Chairman, Sir, I venture to place 
some views on the Bill under discussion With 
a degree of trepidation. 1 have listened 
through parts of the debate and somehow I 
have the feeling that this is an artificial debate. 
It is artificial ia the sense, if I understand the 
intention of the mover correctly, that the 
essential idea is, to translate as an enactment 
of Parliament into the form of a constitutional 
amendment. The assurances which had been 
given to the nation could be given thus a more 
solid foundations as an integral part of the 
Constitution! But when I looked through the 
Bill, I had t'ne feelitig that there are areas of 
departure from    the assurances that   had 
be'ea 
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 ven by our national leadership many years 
back and which were subsequently enacted 
under the Official Languages Act of 1963, as 
amended later in 1968. Now, nothing is static 
in the world and we Are in a dynamic 
situation, but 1 hope my hon. friend, the 
Mover of the Resolution, will not 
misunderstand me if 1 say that the idea then in 
1963 was that as time passes we shall be 
closer to a national consensus in favour of 
Hindi and ultimately, progressively Hindi 
shall replace English as, what has been called, 
the link language and as the official language 
ot the Union. Why it has not happened st far, I 
don't think it is time for us to dissect or to 
analyse. Whether there has been over-
enthusiam on the part of the Hindiwallahs—
protagonists of Hindi— or there has been 
undue cussedness on the part of those who 
oppose Hindi, I would not like to pass a 
judgment. I would leave it for future historians 
to judge. 

There are some essential facts which must be 
kept in mind when we discuss this rather 
sensitive subject. The first is that if we are 
indeed committed to the integrity of pur nation, 
to the unity of our people, a people who 
subscribe to many faiths and speaks many 
languages^ our courtry has many diversities 
within an overs U pattern of unity. We must 
recognis* that the biggest single linguistic 
group Speaks Hindi: We should also recognise 
that whether it can be recognised as proper 
Hindi or not, the language called Hindi, we may 
call it, Hndustani, is understood throughout the 
length and breadth of the country, if not wholly, 
partially, if not by all, at least by some people, 
and communication is possible to be established 
by a visitor from one part of the country to 
another if he knows Hindi; but it is not possible 
if he w?re to know Bengali or Tamil or any 
other of our national languages. That is not to 
detract from the importance or the richness of 
any of our other national languages, but this is a 
distinctive quality that only the language which 
is called Hindi today, which was called by 
Gandhiji as Hindustani, which some people 
also call by the name Urdu, enjoys, as 
compared to the other national languages of the 
country. 

Sir, secondly when 1 use' (he term "national 
language", I wouM like to make-one 
observation. I think gome pf us are rather 
imprecise when we use the term "national 
language." We tend to regard Hindi alone as 
the national language. This is not so. The 
Conslitutipn regards all the languages which 
are recognised us languages as distinct /rom , 
dialects and which have a literature of their, 
own as national languages. And, as I said 
somewhere in another context, tongue ges are 
always developing. There are many dialects 
today, which tomorrow might emerge as 
languages, and our Consti'.ti-tion, through an 
amendment, can provide for the inclusion of 
such future languages that might emerge as 
full fledged member of the family of national 
languages. 1 would not like to close the doors 
to the new to limit them to the number that 
were delienated in the Constitution in the vear 
1950. The fact is that all languages are 
national languages' and all languages have the 
right to prelection, to Supporl and to 
promotion at State expense to recognition as a 
contributory factor to make India what it is 
Unfortunately, Sir, this is not so in practice. 
And I refer to one particular fact in this aspect. 
The Ministry of Education has a budget for 
development of languages. The general im-
pression is that perhaps an overwhelming part 
of the budget allocation is used for Hindi. If 
so, This is unfair, I think this impression 
would not be there if the Ministry of Education 
were to allocate specific amounts for the 
development of various languages. I would not 
mind a bigger share for Hindi, but 1 would not 
like this impression to gain ground among the 
other linguistic groups that the budget 
allocation of Ae Central Government for the 
development of languages is essentially, 
largely, used for the promotion of Hindi. It is 
this impression which creates situations in 
which we hive not been able to progress 
beyond the year 1963. Such situations retard 
the development of the national consensus that 
we are seeing. And these are the circumstances 
in which an hon. Member of the House, who, I 
am sure, is as patriotic as anyone of us, who 
has the integrity and unitv of ttie country at 
heart today finds it necessary (C come to the 
House 
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with a Biil of tills nature. Somehow the 
responsibifity Mes with those who want 
Hindi to 'be- ultimately the firet'among the 
languages of India, to establish their bona 
fides, [t is for them to treat the other 
languages' as generously as they c;in. . for 
thenv to prove that Ihe development of Hindi 
does not detract from the cfe»elopment, or 
retards the development, of other languages in 
any way, or Sub-siract from the im porta nce 
ol other lan-juages. 

Sir. in the Official  Languages Act,  1903. wc  
had  provided  Ihat  English  shall   continue as 
the official language of the country.   And   
then   a   procedure   was   devised that  unless 
all the non-Hindi States want to change it shall 
so continue. Our friend in  this  Bill  has  tried   
to  work  out  or  delineate   a  procedure   for   
the   change      in the status quo. Ia each of the 
paragraphs J  find  the  same  procedure,  that  
the   Revolution  by  the     Assemblies  of the  
non-Hindi   speaking   Slates   should   be   
passed by a majority of not  less than three-
fourths  of the  total   membership.   Now.   
this. to aiy mind, is a  bit more rigorous than is  
necessary.  I  think—jf I  am not  wrong —tn 
the Constitution  the  most  important articles 
can be    amended,  and  adequately »   less   
rigorous   procedure   safeguard   has been   
provided   against   any   hasty     action by  
prescribing   pressure  of  two-thirds     of the   
members  and   two-thirds  of  the  present 
voting in favour. I would have liked very'   
much   the   hon.      \fember   to  have used 
She  same  formula.  Surely  the question ©f 
official language of the to be used in the 
Legislature and as the link langua-annot  be  a   
mater of greater  importance  than  the  most  
important  articles of ihe  Constitution.     That  
is  where  1  have my reservations.  1 would 
have very much liked   if   he   had   projected   
constitutional amendment   by   the     same   
level   of  consensus   as   obtaining   for  other  
articles  of the Constitution.  But he has gone 
further than   that.   He   has   gone   so   far   
that   it virtually means a veto. It virtually 
means that  the stfitu.t quo    shall    continue  
for ever,  in  perpetuity.  That  surely  was  not 
ihe intention of the nation in  1963 or in 1968   
Therefore, I am bound to draw the 

conclusion that in the form that it stands, 
many of us have reasons to nurse reservations 
on the Bill and may not be able to 
subscribe   to   it. 

Now. Sir, coming to the aspect of tho link 
language, we have really to work out a three-
way system. We have the Cenire and we have 
the Statesyhnd among tbe States, there are 
States " which are Hindi States and theie are 
also others which are non-Hindi States. When 
I talk of a three-way communication, what I 
have in mind is, the possibility of com-
munication between the Centre and the non-
Hindi States as well as between two non-Hindi 
States, for example, if West Bengal were to 
communicate with Tamil Nadia, in what 
language they will communicate with each 
other? If the Centre were to communicate with 
Tamil Nadu oi if the Centre were to 
communicate with West Bengal, what 
language will it use? In a purely academic 
manner, my thinking would be that all our 
languages should be developed to a point and 
thereof knowledge should be so widely availa-
ble—this would be an ideal situation— that 
West Bengal and Tamil Nadu can 
L<m.muincite with each othre simultaneously 
in Bengali and Tamil. If a communication 
goes from Tami) Nadu to West Bengul, it will 
be accompanied by Bengul! translation and 
similarly, if there is a communication between 
the Centre and West Bengal anti if the 
originator is West Bengal., tt wjllltaitach a 
translation in Hindi and if the originator is the 
Centre, it will attach a translation in Bengali, 
and like ihat. But that may create certain 
practical difficulties and that is why the'role of 
a Common link language be-i nt. 

Acl in   not   one  of  those  per- 
sons who equate nationalism with uni-!-m. 
Unilinguism is not a fundamental basis or an 
essential consideration for the promotion of 
nationalism. In fact, these two are totally 
different things. We conceive of India, in fact, 
as I said in the beginning, in the philosophical 
context of unity in diversity, as a multilingual  
and   multi-cultural  nation. 

Now. Sir. the ol(her point which I would 
like to make here is, we must also be  dear  as   
wkat  shall  be  the  place of 
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English in  .wi scheme ot' things. I, Sir, 
have served tn che Foreign Service for 
twenty years aad have had the opportuni 
ty of representing ray country in varioii'- 
conferences and in various countries and 
I found it of grea! benefit to the country, 
a   matter advantage     that  our 
diplomat*   a  position  not only to 
articulate the aspirations of our country, our 
own national aspirations, bul they were also 
sought after, they were looked up to, for 
articulating ihe aspirations of the Third World 
as a whole. This was because of one simple 
reason—not that we were more intelligent 
than others or that we were wiser than 
others—that il was felt that Indians eould 
draft better because of their command over 
English. Why should we throw ;iway such an 
asset? lt is an asset which is of use to us in a 
growingly inter-dependent world. in a 
shrinking world, in a world which. ultimately, 
shall be a global village. When we have this 
asset, should we simply thiow it away\ 
because the British have lorded it ovet uV for 
200 years? lt should not be so. I do not think 
it should be act Li l ted by feelings ot 
bitterness or hatred or anything of the sort 
English, to me. is a tool and a means of 
communication and if we. today, have the 
skill to UM-. to command over this tool. I do 
not see any reason why we should throw 
away this tool or abuse il? Therefore, while 1 
cannot accept that English) shall. in 
perpetuity, be the official Language of the 
Union.—it ha- io be replaced at one time or 
the Other bv Hind: we must see to it thai we 
do not deprive ourselves of the advantage that 
we possess, thai we maintain our grasp over 
this language which is today the internaiional 
language par excellence. I know, in Europe, 
on both sides of what was once called the 
Iron Curtail!- il ts^iio longer there—in both 
parts ei Europe, if 'I may say so, East Europe 
and West Europe, every school-child, apart 
from his own national language, learns 
English also. Even in France. The Frenchmen 
aie considered to be extremely proud of their 
language and culture. Thev always consider 
French to be much more precise as a language 
and as a medium of accurate expression of 
thought than English. Today even they are   
accepting   English   slow!y.\ Therefore, 

this is an advantage that we should not lose. 
Therefore, while in our scheme of languages 
we should accept that Hindi is the first among 
equals, that Hindi must eventually become 
the language of mutual communication 
throughout the country, we must see to it that 
no national language gets the feeling that its 
interests are being sacrificed at the alter of 
Hindi and that we do not give up the 
advantage that we have   of English. 

For this it is essential, and 1 would plead 
with my hon. friends from Tamil Nadu, that 
we must see to it that out younger generation 
which much learn its mother tongue, must 
also learn Hindi. I have been a protagonist a 
champion of the mother tongue. I have always 
said that the mother tongue must be the first 
language that every child mus! be taught in 
ihe school, fl know how unjust we hav» been 
to sefne of our children belonging :o some 
linguistic groups. But they must also learn 
Hindi because wc should regard india as one. 
Despite all this claim of 'mulki" and "ghair-
mulki" and tho son of the soil"' theory, wc 
still feel that our future lies somewhere in 
India as a whole. I cannot forgey/a 
conversation ihat I had once with a professor 
of th» Princeton University. He said. "The 
whola world today is groping for a common 
market. Vou have a built-in advantage ot u 
common market. You want to give if up?" 
And a common markei presums a common 
language because otherwise you c.miot talk to 
eaeh other. Without a common language yon 
cannot bargain with each other in a common 
market. Therefore. I would plead with him 
that with a proper application, a just applica-
tion of the three-language formula, il ihould 
be possible for all our children, by the end of 
high school education, to acquire a working 
knowledge of Hindi, which will enable them 
to seek their fortune or advance their career in 
any part of our great country and not 
necessarily confine themselves and their 
destiny to one single corner thereof. 

My last point is that if my hon. friend from 
Tamil Nadu feels that the Central 
Government has gone very far in using Hindi, 
he is totally mistaken. I have my personal   
experience.   When   I   became   a 



371 Constitution L RAJYA SABHA ]       (Amdt.) Bill, 1977        372 

[Shri Syed Shahabuddin] Deputy Secretary, 
one of the sections in my charge was the Hindi 
Section of my Ministry, and aU the files from 
that section came to me in English. I then 
spoke to my staff. I said: "You are sending out 
a circular every quarter to find out as to how 
much work is being done in Hindi and you 
yourself are performing all your work iD 
English. Now ,at least here I am the boss. From 
novw on, at least this section shall work in 
Hindi." So, my feeling is that, on the one hand, 
the Government tries to give the impression to 
the electorate in the Hindi-speaking areas that 
they are doing so much for Hindi and, on the 
other, there is only a ritual form of obeisance 
paid to it; nothing more is done. I would, 
therefore, appeal that the Government should 
see to it that Hindi is progressively used in 
actual • work so that k acquires the competence 
to be used as a link language, as the official 
language of the Union and also that the people 
who are making decisions are in a position to 
understand Hindi, to follow Hindi. I find that 
many of them are not. This is something that 
the Government ought to look into. That is not 
exactly the subject of our discussion, but I just 
wanted to remove this apprehension from the 
mind of my hon. friend, the mover of this Bill, 
that we are rushing headlong in the 
introduction of Hindi. We are not, to the 
sorrow of many of us, and this retards the 
development and therefore the final acceptance 
of Hindi as the language of the Union and as 
the link language. 

Sir, with these words, I would request my 
hon. friend not to press his Bill. While I have 
great sympathy with the point of view that he 
stands for, I would like to submit this request 
for his consideration. Thank you.    . 

3.00 P.M. 

 
I have a temptation to speak in English so tha 
I can appeal to my friend here, but, my dear 
friend, you will excuse me if I speak in Hindi. 
Kindly take the trouble of understanding my 
Hindi speech in Eaglish. ,   . 

SHRI V. GOPALSAMY (Tamil Nadu): 
Our Minister is the first fanatic. 
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What percentage of Tamil  Nadu  population   
know   English? 

Hardly one or two     percentage  of     tho 
population. 

You have a democracy without a language 
being   understood   by   the   whole  people. 
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How do you enrich the language? How a 
language is enriched? A language is enriched  
by  using  it. 
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There was no word for such a thing. There 
was no Japanese word for President, there was 
no Japanese word for Chairman. 

It is not consistent with your own social 
philosophy, it is not consistent with your own  
stand. 

Most of them  belong to the elitist class. 

Politics  is  Ihe reason. Language  and economics are also  mixed up.   
Please do not under-rate  this. 

J du not know what percentage of ad-
ministration goes on in Tamil language in 
Tamil  Nadu.  I  do not know. 

SHRl   MURASOLI      MARAN:   Almost 
all. 
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When the masses were drawn into it, the 
language of the masses became im-' perative. 
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You should withdraw this Bill. But instead of 
that, let us sit together and bring forward an 
amendment that the Union Government must 
answer all correspondence in the territory's 
language. You say, we shall not    tolerate it. 
You take 

that position. You say. wt shall demand an 
answer for a letter in Tamil, ia Tamil only. I 
will be with yon. But instead of doing that, if 
you say, impose this, I ca»-not help it. I will 
not accept this position. 
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"Ulagathu theemaigal anaithukkum the 
mootta, un Annuanin karangalukku 
valuvillama] irukkalam. Aanal unnai 
irandandarakkudi mahanakkum Hindi-kku 
thee mootta, un Annan Karangal endrurae   
thuvalappovadu   illai." 
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SHRI SANKAR PRASAD MITRA (West 
Bengal): Mr. Vice-Chairman, Sir, this Bill, in 
my view, should be analysed in the historical 
context of India. 

 

SHRI  SANKAR  PRASAD  MITRA  :  I 
will speak in English. Sir, if you take this Bill 
in our historical context, there is no evidence 
in Indian history before the advent of British 
power of a sjrong, stabilised central 
administration ruling over the entire territory 
from Kashmir to Kanyaku-mari and from 
Maharashtra to Megha-laya. The British 
imperialists, in their own   interests—for   
ravaging   colonial   ex- 

 

"English would continue to be used as 
the Official language of the Union and for 
interstate purposes without any time limit 
except when the people in the non-Hindi 
speaking areas agree to  the discontinuance 
of English." 
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ploitation—created  a    geographical  entity 
which  was  called  the  Indian     sub-conti-
nent. And that sub-continent not only included  
the   territory  of  India today   but also Ceylon, 
Burma. Eastern and Western Pakistan—
Eastern  Pakistan  later came  to be known as 
Bangladesh.    Indi'an history shows that 
Ashoka and    Akbar had succeeded to a great 
extent. In fact, the cultural  influence  of 
Emperor  Ashoka  had spread  even  to  China  
and  to  South-East Asia.  But only during     
British  rule     wo found   a   stabilized,   
administration   covering    the   whole     
territory,     which,   as   I have already said, 
was known as the Indian   sub-continent.  It  
must  be  admitted— and  truth cannot be 
hidden by any contrivance—that      India  is   
a     multilingual, multi-racial  and  multi-
cultural State     and represents    a  glowing     
manifestation    of Unity in diversity. I agree, 
Sir, that there should be a language which is 
understood by the common man throughout 
the country. That is why Mahatma    Gandhi 
had pleaded   the   case   for   Hindustani.        
In Jawaharlal   Nehru's   Autobiography,      
Sir, Hindustani   has   been   recommended      
as India's   national   language.   Netaji   
Subhas Chandra  Bose,      when he     formed     
the Indian  National     Army, had     
introduced Hindustani   as   the   national   
language,   in the Roman script. But after 
independence we find in many quarters a 
strong aspiration for  imposition   of  Hindi,  
and     that has   created   for  our  country     
numerous difficulties  leading  to  the    danger  
of disintegration.   Sir,  in     1961-62,  if I  
recall correctly,  the   President  of  India   was  
to the  State  of  Madras—I  do  not  re-mem 
her whether it was at that time known as  
Tamil  Nadu—-and   the     situation  was such 
that there were  possibilities of serious     
disturbances   in     Madras     centring round  
the  visit of  the  President of India That is why 
Pt. Jawaharlal Nehru, as the Prime Minister,  
had to travel to Madras and he  gave  an  
assurance  to the people of  South  India  that  
Hindi   will   never  be imposed on them 
against their will.   As a result of the assurance 
of Pt. Jawaharlal Nehru,  came   the   Official  
Languages  Act of   1963,  which     prescribes  
that  English will  continue  for  an  indefinite  
period  as an associate official language    
along with 

Hindi.   The   same   assurance,      Sir,      has 
been given in this House only a few weeks ago 
by our Prime Minister who has stated  in   clear  
and  unequivocal  terms  that Hindi   will   not  
be  imposed  on  the non-Hindi  speaking  
people  against  their  will. She   has   also   
said   that   English   will   not be imposed on 
the Hindi-speaking people against their will. 
This is the present official  position     as far as 
I  know. And if that   official   position   is   
being   sought   to be    reiterated    in   some    
form    or    01 her through   this     Bill,  this  is  
a  Bill  which should  be seriously taken  into  
consideration.   Sir,  there  are  many     reasons  
why English should  be  learnt by us. The first 
reason is that English is an international 
language which has been in use in India at 
least for the last 200 years. The second reason   
is  that  by  learning    English,  we can enrich 
our own vernaculars, our own Indian   
languages.   That  has  happened  in the case of 
the Bengali  language  and literature.   Bengali   
language   and   literature have   been  greatly   
benefited   through  our knowledge of English 
language and literature. And this was admitted 
by even such geniuses   as  Raja  Rammohun  
Roy,  Ban-kim  Chandra  Chatterjee,   Ishwar 
Chandra Vidyasagar and Rabindranath Tagore. 
The ihird reason is that through the knowledge 
of English we can be acquainted with the latest 
theories  and  discoveries  in science, medicine   
technology,   philosophy,   economics,   
political   science,   etc.   If  these   are the 
three reasons, main reasons, principal reasons,  
for learning English,  in my opinion,   Sir,   in  
India's     Contextual  reality the slogan,  of 
"Angrezi Hatao" would be tentamount  to  the  
Slogan of as  "Knowledge  Hatao".  If you  
insist on  "Angrezi hatao",  you  would     
invite     "Knowledge hatao".  I   am  not  
against     Hindi  under any circumstances or in 
any situation. Let Hindi be learnt. Let Hindi be    
learnt as a national language.  I do not mind. 
Let all  encouragement  be  given  to  Hindi  so 
that   Hindi   may  be  respected   more   and 
more by people all over India. But while 

encouragement is given to Hindi, let us not be 
overenthusiastic. Let not the people of any 
State ever feel that they are being forced to 
learn or coerced into learning Hindi. Without 
such a feeling of 
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force or coercion, if they voluntarily learn 
Hindi as a national language, that would be 
the most welcome event to happen in our 
country. Therefore, Sir, my recommendation 
to the hon. Minister is that suitable provisions 
from this Bill should be incorporated in the 
Official Languages Act so that no State in 
India, no non-Hindi-speaking State can at any 
time in future have the feeling that Hindi is 
being sought to be imposed on them against 
their will or desire. Such 'a step is necessary in 
the larger interests of the unity and integrity 
of India. And judging from the point of view 
of the unity and integrity of India, I again 
commend the provisions of this bill to the 
hon. Minister for appropriate incorporation in 
the Official  Languages Act. 

SHRI HANSRAJ BHARDWAJ 
(Madhya Pradesh): Mr. Vice-Chairman, Sir, I 
submit that the extreme stand taken by both 
sides is not correct. One extreme stand taken is 
that English is absolutely a  foreign language 
and it should not be taught in India. No sane 
person in today's world will say that we do not 
like English to be taught in India. That would 
be relegating the position to the oriental stage. 
We could have stuck to Sanskrit which was 
originally there. One of our learned colleagues 
said that the more we use- a language, the 
rriore refined it becomes. I do not agree, r have 
studied Philology. This was one of the subjects 
which I studied in my M.A. (Hindi). The more 
you use a language, it becomes "apabhransh". 
It becomes rather diluted in various conditions. 
Today's Sanskrit is not Adi Sanskrit which was 
used in "Vedanta". The Vedic Sanskrit was far 
more difficult than today's Sanskrit. Therefore, 
so far as language is concerned, it is the 
personal acquisition of the persons concerned 
by Birth. Hindi cannot be ' denied its place. It 
is a fallacy of my friends to say that Hindi 
should not be taught in the South. This is the 
extreme position which spoils the case of 
English. Nobody is opposing English in 
northern India. Our friends accuse us, why do 
you speak in English? It is for the benefit of 
our  southern  friends     that  we  prefer to 

speak in English so that we can under 
stand each other better, so that the view 
points can be better exchanged. Unfor 
tunately Tamil will be learnt at a later 
stage. 1 have picked up Tamil, I have 
picked up a little bit of Telugu, because 
whenever we go to Telugu speaking side, 
we pick up. Again, we must maintain a 
possible common link. If at present we 
can maintain that link through English, 
why should we discard English? One of 
our honourable friends went to the ex 
tent of saying that it is the Brahmins who 
brought English to India. 1 think he was 
putting t'ne history wrongly. Brahmins 
know Sanskrit much better than anybody 
else in the country. I know much better 
Sanskrit than my learned friend. The 
fact is when we speak in English in this' 
House, it is for the facility of our friends 
that we address in a language which suits 
each other. Is it the Brahmins who 
brought that leader, Kamaraj Nadar? It 
was said that the only leader was Kamaraj 
Nadar who was brought on the basis of 
language. It is again a fallacy. It is Pan 
dit lawaharlal Nehru who brought him. 
Kamaraj Nadar was the greatest follower 
of Pandit Nehru. If anybody knows 
Kamaraj, he cannot deny that. It is not 
as though our great leaders were not 
l ik ing Hindi or English. Pandit Nehru 
used to speak in Hindustani. In Nehru's 
speeches you will find a fine mixture of 
all the languages. Those were the speeches 
of a national leader. We cannot put our 
whole political system at bay and argue 
only small things saying that we are the 
strongest followers of Hindi or English. 
This is a country, as my senior colleague 
Mr. Mitra has just now addressed, which 
has unity in diversity. This is a country 
which has multifarious languages, multi- 
farousness of all types, where you have 
to accommodate each other. You go in 
the south, and I agree that all the South 
Indians do not know English. In south 
India 70 to 80 per cent do not know 
English. They look       blank 
you speak to them in English. They would 
prefer to be spoken to in Telugu or Tamil or 
whatever is their language. Unfortunately that 
stage has not come today where we can afford 
to give all scientific literature or legal 
literature etc. in   those     languages.  That      
stage  would 
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come.  But by then  English should retain its   
place;   otherwise,  you  cannot  achieve 
anything.  When  you  travel      outside—1 
have visited Japan many times—in Japan you   
cannot   communicate   in  Japanese.   1 have   
to  address  them  in     English;   they have to 
address me in English. Similarly, of course, in 
France they prefer to speak in French; in  
Germany  they  prefer  German, so far as they 
themselves are  concerned,   between   
themselves,   suppose   the Japanese 
Ambassador meets us at the airport, you cannot 
expect me to speak    in Japanese. If you want a 
rich heritage and culture,   if you  want  
civilisation,  modern civilisation as it is, you 
cannot be oriental in that sense. Therefore, we 
must not raise  political  questions in  the 
matter of language,  on  the     question of     
religion. These  things  will  not  take  our     
country any   forward.   We   have  to   
accommodate each  other. The     challenges of     
the extremists on the Hindi side pose as good a 
danger as the  challenges  of the  English-
speaking people on the other side. On the 
contrary, these things should be discussed in 
the House dispassionately and we must 
consider Hindi from  that  point  of  view You  
cannot  say  Hindi  is not our national 
language. How can you say th".t? Even if you 
take the majority of those who speak Hindi or 
you  take even people  from  the south   who   
have   learnt   Hindi,   like   Mr. Hiranand,   
who   although      coming   from Rajasthan, is 
now in    south,    spoke    in Hindi.  Why  
should  he  speak in  English? Hindi   is  the     
language  of  this  country. Hindustani  is  the 
language  of this country  not   because   of  the     
Hindi  religion. Hindi  has  come  from  
Sanskrit.  Not  only Hindi,   but  many     
languages  have  come from   Sanskrit  which   
is   the   ancient  language, even German also. 
Or, what about English  itself? In English you 
say daughter, in  Arabic you  say 'Dukhtar'  
"dauhi-tri"   in   Sanskrit.   In   all   these     
languages there is no controversy so far as 
grammar is concerned. There are many things 
which are   common.     From    ancient   times 
all languages   came   from   Sanskrit.  There   
is absolutely no conflict that Sanskrit is the 
mother of all the languages. In Germany you 
will find people knowing better Sanskrit  than  
in  India.  We     should  not hate any languages 
which belongs to this coun- 

try, W« should also learn languages which 
benefit our knowledge, whether it is English, 
French or German. Tomorrow there may be a 
country which is advanced in science or 
technology. How can you be benefited unless 
you know their language. That is the medium 
through which you can learn. I can understand 
that I may not be able to pick up as many 
languages as I should. We should not take a 
stance by which we create a danger for the 
country. One example I will give. I belonged 
to Haryana originally. We were learning 
Punjabi and I can speak very good Punjabi; I 
learnt it up 10 matriculation. -But then this 
question of Punjabi Suba came. And what 
happened? We had to stop learning Punjabi. 1 
will request that there should be no politics in 
languages. Pandit Jawarrarlal Nehru was the 
embodiment of national integration. Shrimati 
Indira Gandhi is the embodiment of national 
integration. That is why we have come 
together. If this attitude had not been there, we 
would not have been found together. That is  
all I wanted to say. 

SHRI ALEXANDER WARJRI 
fMeghalaya): Mr. Vice-Chairman, Sir, I stand 
to support the amendment Bill. During the 
course of speeches by various speakers, many 
speakers turned only to South Indian M.Ps. 
because the Bill happens to come from a 
Member from South India as if it is they are 
the only ones who want the continuation of 
English. But. as a matter of fact, I come from 
North-East, and out of seven States, practically 
all are using English as the official language. 
As stated earlier by the verious speakers. Sir, 
in this debate the essence of the Bill is that 
English shall also be the Official Language of 
the Union in addftion to Hindi and shall 
continue to be used for all official purposes of 
the Union. It shall be so till all the non-Hindi 
speaking States agree to use it as their official 
language. I need not quote here again and 
again what Pt. Jawahar-lal Nehru has said 
because that has already been done by others. 
Tt would be a waste of time. I am not against 
learning Hindi or the propagating of Hindi. In 
fact, I myself am trying to learn Hindi. I would 
have learnt Hindi much earlier. I would   have   
learnt      Hindi   during   these 
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five years if my friends, who are pro-Hindi, 
who have spoken so much for Hindi, had 
offered to come to my house to teach me 
Hindi. And yet we are thinking of spreading 
Hindi all over the country, even to the far-
flung places of Megha-laya, Arunachal and 
Nagaland. Even if I know Hindi, I am 
vehemently against the imposition of Hindi 
or, in fact, against the imposition of any 
language even English on anybody. In this 
connection, I would like to remind you of a 
statement made by Shri Lai Bahadur Shastri 
as 'he Prime Minister . What he stated in the 
Lok Sabha on 12th March, 1965, 1 quote: 

4 P.M. 

"I would like to say that there can be no 
question of imposing Hindi on i those who 
do not know Hindi and they can continue 
with English even after the announcement of 
January 26, 1965." 

As stated by my friend who has spoken just 
now, even our Madam Prime Minister has 
categorically stated again and again that 
Hindi would never be imposed. 

Sir, the history of the country after 
independence witnessed the breaking up into 
many big States. Why were these States 
broken up. It is because of the question of 
languages. The imposition of the Assamese 
language jn the whole of the erstwhile Assam 
resulted in the creation of Meghalaya as a 
separate State, • and the creation of the Union 
Territory of Mizo-ram. The States in the 
North-East are not against learning Hindi,' 
they are not against the propagation of Hindi 
language. In fact, verious attempts are being 
made to spread Hindi- teaching. But I can 
state here categorically that any imposition of 
Hindi or even an attempt to impose Hindi will 
be met with a sharp resistance, and will retard 
the growth of Hindi in the area, that means, 
the North-East. I have stated that the State of 
Meghalaya. Nagaland and the Union 
Territories of Mizo-ram and Arunachal are 
also using English as their official language, 
and so far we have been doing well. The 
Roman script is used in our different 
languages in the North-East. There are two 
languages in Meghalaya. There are many 
langua- 

ges in Mizoram. In Nagaland, every tribe has 
its own language. And all these Ian guages are 
being written in the Roman 'script. Since 
English is also using the Roman script we find 
that English is much easier to learn than Hindi. 
Though broken-Hindi is widely spoken and 
Hindi talkies are liked by the people of the 
North-East, no one would ever dream of ever 
using Hindi for official purposes. We see 
nothing wrong with English. I do not know 
what is wrong with English. We do not 
consider English as a foreign language. 
English is not the monopoly of the British. 
Many countries who have shed thp yoke of the 
British are still continuing with English and are 
retaining English as their official language. 
And they have developed it in their own 
genius. We in India also are not speaking the 
English language of the British. We are 
speaking the Indian English. The Indian 
English has its own characteristics. And we 
can say that those characteristics are pakka 
India characteristics. While I do not want to 
say that Hindi-speaking States should take 
English' for their benefit, at the same time, I 
want to tell their leaders that they should not 
try to impose Hindi on the non-Hindi speaking 
States. This imposition will be for their benefit 
only and for the benefit of the Hindi-speaking 
people. Why am I saying this? This is because, 
nobody can deny the advantage that a Hindi-
speaking person would have over a non-Hindi 
speaking person, be it in business, be it in the 
competitive examinations. Even on the floor of 
this very House, a person who comes from a 
non-Hindi speaking State would always be at a 
disadvantageous position. While I appreciate 
the arguments of the various speakers of the 
pro-•Hindi section of the House, I sincerely 
doubt their sincerity. Speaking for Hindi on the 
floor of the House or on political platforms is 
allright. But they forget one thing. They forget 
that many of their sons, many of their 
daughters are attending Montessori schools, 
convents, schools where English is the 
medium; The English medium schools in 
Mussoorie, Simla, Nainital etc. are full of the 
sons of Ministers,  politicians, high     officials  
and these 

are  the people  who  are  supposed to be the 
stalwarts of Hindi. 
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Lastly, Sir, one of the speakers was saying 

about having confidence in Parliament on the 
question of Official Language. Just now, my 
friend on that side has said that he has 
confidence. But in regard to Official 
Language, I have no confidence. I, from the 
North-East, have no confidence in Parliament. 
Even Pandit Nehru and Mr. Shastri had some 
doubts because they categorically stated that 
only when the non-Hindi speaking States are 
ready to adopt Hindi as the Official Language, 
can Hindi be made the Official Language of 
the Union. Now, my State, Sir, is represented 
only • by two MPs in the Lok Sabha and by 
this poor self, only one, in the Rajya Sabha. 
So is the case with Nagaland, with Mizoram, 
with Aruna-chal Pradesh and with Manipur. 
We are only a drop in this Indian Ocean. Can 
we have confidence in the Parliament which is 
dominated by Hindi-speaking MPs, many of 
whom are bent up on imposing Hindi? From 
the speeches, 1 gather, they are bent upon 
imposing Hindi. Can we have confidence in 
them? 

It is for this reason, Mr. Vice-Chairman, 
Sir, that we, in the North-East, have no 
confidence in all-India parties, because, we do 
not want to lose our identity. Can we be 
blamed because we are trying to preserve our 
identity? In conclusion, Mr. Vice-Chairman, 
Sir, I would like to say that if the country is to 
prosper, if the country is to m'arch forward, 
let us stop splitting hairs on the question of 
Official Language. Let us not stir the hornet's 
nest. Let us.run the country in the way it has 
been run all the time. Imposition of any 
language in any way will only bring chaos 
and disintegration of the country, TYiank  
you. 
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Roy and  Michael  Madhusudan Dntt and 
what their views were. 

SHRI SANKAR PRASAD MITRA Sir, he 
is talking about Nagendranath Basu, but let 
him also talk about Iswar Chandra    
Vidyasagar,    Raja    Rammohan 
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SHRI   SANKAR   PRASAD      MITRA: 
If Mr. Rameshwar Singh goes, the charm of 
the Rajya Sabha will be lost. 
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SHRI V. GOPALSAMY:    In his    dic-
tionary,  "2  minutes"  means   10  minutes: 
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SHRI V. GOPALSAMY: Do you    say 
these regional parties should be banned? 

SHRI RAMESHWAR  SINGH: No, no 
regional  parties should be banned. 
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PROF. (MRS.) ASIMA CHAITER-JEE 
(Nominated): Mr. Deputy Chairman, Sir, there 
has been a persistent and re peated agitation 
on the issue of the Official Language of the 
Union. The controversy which is going on in 
the Hor.ss today is whether Hindi should be 
the Ofii -cial Language or English. From my 
experience as a scientist, from the point of 
technical difficulties, we face and from the 
experience of the people in general, we feel 
English should continue to be the Official 
language  of the Union. 

Why do I say this? I would like to put my 
arguments based on practical view point. In 
order to have an exchange of thoughts and 
ideas, with the world at large, with the 
scientists or with the educated people not only 
in India but abroad. English is the only 
medium through which we can communicate 
and propagate our thoughts and ideas. What is 
happening in other parts of the globe? Let us 
take China, Japan, South Korea and the Euro- 
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pean countries. We find that in all these places, 
there is craze for learning English. They have 
started institutes for learning spoken English. 
Therefore, Sir, consider-the importance of 
English Language (International) and 
Considering, its aspects and the problem on I 
strongly opine that English should continue to 
be the Official Language of the Union. The 
replacement of English Language by Hindi 
would create problems. It does not mean that I 
am against Hindi. Our children, should learn 
Hindi. But preference should be given to the 
English language and they should learn 
English from the School (Primary level) level 
along with the regional language. Therefore, 
this is my opinion which I would like to 
express in regard to the Official Language of 
the Union. Thank you, Sir. 

MR. DEPUTY CHAIRMAN: Shri Dharm 
Chander. He is not here. Shri Gopalsamy. 

SHRI V. GOPALSAMY: Mr. Deputy 
Chairman, Sir, I rise to support the Bill which 
has been moved for the consideration of the 
House, by Mr. Murasoli Maran. Sir, I will 
ever remember this cccasfon because it has 
given me a golden opportunity to put forth my 
views for a cause which I have been 
cherishing in my  heart  from   my   boyhood  
days.  This 
Bill seeks to allay the fears, the genuine fears  
of  the   non-Hindi  speaking  people. 
This Bill is the expression of crores of clf-
respecting Tamilian?, who are second to none 
in defending the unity of this country. Sir, this 
Bill is before us to incrporate, the assurance 
givoen by the late ilcj Prime Minister, Pandit 
Nehrn 

•   by the  successive     Prime   Ministers. 
including    the    present     Prime      Minis- 

ter, Madam Gandhi. The Union Government,   
itself,   should   have   come   forward to 
introduce such a Bill, to give Constitutional 
guarantee in    respect of    the assurance given 
by the late Prime Ministers, Pandit Nehru  and  
Mr.  Shastri as     well. But the Government has    
not come forward. Rather, I would say, it has 
failed. Therefore, my hon. colleague, Mr. 
Maran, has moved this Bill. Sir, is it not the 
duty of the Government to support this Bill? Is 
it not the duty of the hon. Members of this 
House to support and welcome this Bill,  these   
who   are  really   interested  in strengthening  
the  unity and the integrity of this  country.  Sir,  
the first day,  when Mr. Maran moved the Bill, 
he established his  case  beyond  any     shadow  
of  doubt that by  a  simple     majority,  the  
Official Languages  Act  of   1968   could  be  
easily-amended   and  Hindi  could  be  made  
the sole Official Language of India. This is the 
situation.  Parliament can legislate for the 
discontinuance of English for the transaction of 
the Business in this Housi, without  getting  the  
concurrence  of the  non-Hindi States. Just now 
Mr. Rudra Pratap Singh, a Member of the 
Congress(I) stated that they should have    
brought forward a bill to wipe out English 
altogether. This is what he stated just now. So, 
that danger is always there. By a simple maj-
ority the protection which has been given to us 
could be easily wiped out. The danger is there 
like a Democle's sword hanging on us. 
Therefore, Mr. Maran introduced this Bill. 

Sir. some of my colleagues in this House 
were vociferous. They attacked English as 
well as pleased for this Bill. 1 think some of 
the Members may not be aware  of  the   
circumstances  which  com- 
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Central Government to bring in the Official 
Languages Bill in 1967. They may not be 
aware. Some of the Members who are aware 
of this, might have forgotten intentionally or 
unintentionally, but we cannot forget them. 
We cannot afford to forget those days of pain 
and sorrow, those days of tears and blood 
when our brothers sacrificed their lives. We 
cannot forget those days. Therefore, with all 
sincerity and fairness I humbly appeal to my 
hon. colleagues of this House to learn from 
those days and to open the doors of their 
hearts to register my points of view. 

Sir, I am grateful, on behalf of the non-
Hindi speaking people, to Mr. Piloo Mody, 
Mr. P. Ramamurty and some of the other 
Members, Mr. Alexander War-jri, Mr. Mitra, 
former Chief Justice, who supported this Bill, 
but I am really sorry that Mr. Mody and Mr. 
P. Ramamurti were branded and they were 
dubbed as the slaves of the English language 
by some of the Members. When these Mem-
bers speak about patriotism, they only mean 
Hindi Patriotism. Can they say that Mr. 
Ramamurti is not a patriot? He suffered in the 
British jails. He was in the Congress Party. 
Then he became a socialist and a Marxist. Is 
he not a patriot? Sir, I was listening to them 
with rap attention. Though I was not able to 
follow them because they spoke in Hindi, 
because of the earphone'I followed them, 1 
followed Mr. Rameshwar Singh, Mr. Joshi 
and Mr. Rudra Pratap Singh. On the other day 
Mr. Hukmdeo Narayan also spoke. 

MR.   DEPUTY   CHAIRMAN:   He      is 
there. 

SHRI V. GOPALSAMY: Yes, I was 
listening to their speeches, their and forceful 
attack on the English language. Mr. Ram 
Naresh Kushwaha went to the extent of 
calling English 'a call girl', but, Sir, they 
forget one thing. When they insist upon the 
unity of this country, they forget the past 
history of this country, the past history before 
1947, the history of the 18th century, the 
history of the 17th century. There was the 
Maurian empire, there was the Gupta empire, 
then the Moghul empire came, but neither the 
Pali language of Ashoka nor the Urdu 

language of Akbar could unite this country 
politically. Geographical landscape of this 
country was there, but India as one country 
was not there. Political unity was brought by 
the British and this is a fact, a historical fact. 
This was stated by Pt. Nehru. 5.00 P.M. 

MR. DEPUTY CHAIRMAN: Mr. 
Gopalsamy, I think we should conclude now 
and continue on the next day. The debate will 
continue. Now we shall take up Calling 
Attention Motion. Shri Kalyan Roy. 

SHRI KALYAN ROY (West Bengal): But 
where is the Minister of Energy? 

MR. DEPUTY CHAIRMAN: The Minister 
is there. 

SHRI KALYAN ROY: Oh, he is there. 

CALLING  ATTENTION TO  A     MATTER 
OF URGENT PUBLIC IMPORTANCE 

Situation  arising     out  of  the     proposed 
Nation-wide strike of lakhs of Coal Mine 
workers  on  November  8,   1982 

SHRI KALYAN ROY (West Bengal): Sir, 
I call the attention of the Minister of Energy 
to the situation arising out of the proposed 
nation-wide strike of lakhs of coal mine 
workers on November 8, 1982, and the action 
taken by Government in this regard. 

 


